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Shri R. R. Vyas, counsel for applicant. 

After some argument1 the learned. advo:ate 

Shri R. R. Vyasr ?Jppearing on behalf of the 

appHcant seeks permission to withdraw this 

Original Application with pet-mission to fiie. 
' 

Contempt Petition. 
. I 

In view of the above submission, the 

permission is aHow'ed. The applicant shall be at 

Hberty to fHe ContEmpt Petition 1 if he veishes to 

do so. Aa::ordingly, this Original Application r of as withdrawn. 

I ~ 
[Dr. K. . uga han] , [Justice S.f,i.~l. A.lamj 
Administrativ Member Judicial Meml:"t>er 
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